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various   types   of    drugs   which   has   led    
to complete indiscipline in the University ; 

(b) whelher Government have received any 
report in this regard from the Delhi University ; 

(c) if so, the details thereof; and 

(d) whether a saminar was held in New 
Delhi recently on 'Drug, Abuse by Youth' and 
any recommendations were made by it and if 
so, the reaction of Government thereto ? 

THE MTNISTER OF EDUCATION, SO-
CIAL WELFARE AND CULTURE (PROF. S. 
NURUL HASAN) : (a) to (c) The University 
has not received any specific complaint in this 
regard. The Delhi School of Social Work has, 
however, recently conducted a small 
exploratory study on Students and Drugs in 
Delhi University. The report seeks to provide 
some information in regard students of Delhi 
University who use various types of addicted 
drugs. It does not give any indication of the size 
of drug taking "population. A copy of the report 
has been forwarded by the University to the 
Governmen!. 

(d) An Inter-Disciplinary Seminar on "Drug 
Abuse and Youth" was organised by the 
Directorate of Social Welfare. Delhi Adminis-
tration on July 28, 1972. The recommendations 
of the Seminar (as given in the attached state-
ment) are being considered by the Administra-
tion. 

STATEMENT 

Inter-Disciplinary Seminar on 
"Drug Abuse and 
Youth" 

RECOMMENDATIONS 

(1) Since no reliable Statistics about the 
youth involved in drug addiction are available, 
a research study of the problem may be taken 
up to identify, in the Indian context, causes and 
dimensions of the problem in rural urban, non-
student and student youth. 

(2) The size of the problem may not be 
alarming but it has definitely inbuilt potentials 
for which a concerted preventive programme be 
taken up in co-operation with the Departments 
of Education, Health and Family Welfare 
emphasising family responsibility towards 
children. Action should be taken at individual 
and social levels and the approach be 
muhipronged. 

 
(3) While legal action should be taken 

against drug pedlars, the drug addicts be treated 
in special wards of general hospitals duly 
equipped with psychiatric and other services for 
de-addiction of drug addiction. 

(4) Concerted legal and other action be 
ensured to check clandestine cultivation, ill icit 
manufacture, leakage through adulteration, 
black market in distribution, and unethical 
medical prescription, which are responsible for 
the present situation, by strengthening the 
enforcement agencies by technical aids and 
coordination among concerned authorities. 

(5) The mass media should be geared up so 
as to become effective in alienating human 
thought. It should not be used for describing the 
thrills but for explaining the phenomenon and 
informing the community of the consequences 
of drug abuse. 

 
(6) An inter-disciplinary committee com-

posed of representatives from -hefields of 
health, education and social welfare and of 
police and the public be set up by the 
Administration to work as an advisory and 
policy making body in the matter of prevention 
of drug addiction and control. 

(7) Recreation and other extra-curricular 
activities be organised not only in the schools 
but also in the neighbourhoods so that both the 
student and non-student youth may utilise their 
leisure properly. 

(8) The production of harmful drugs, which 
are likely to be misused, may be taken in public 
sector and its production be regulated. 
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t [ GRANTS GIVEN TO VISHWAYATAN" 
YOGASHRAM 

574.  DR. BHAI MAHAVIR : SHRI D. 
THENGARI : SHRI LAL K. 
ADVANI : SHRT PREM 
MANOHAR : SHRI PITAMBER 
DAS : SHRI N. K. 
SHEJWALKAR : SHRI 
JAGDISH PRASAD 

MATHUR: SHRT J. P. YADAV : Will 
the Minister of EDUCATION AND SOCIAL 
WELFARE be pleased to refer to the reply to 
Unstarred Question No. 1483 given in the 
Rajya Sabha on the 30th August, 1972 and 
state : 

(a) whether any enquiry has been made 
regarding ihe propriety of the expenditure of 
the grants given to the Vishwayatan Yog- 
ashram ; and 

(b) the names of other Yogashram which 
have been given or ate proposed to given this 
type of assistance ? ] 

 

 

| [ THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND SOCIAL 
WELFARE AND TN THE DEPARTMENT 
OF CULTURE (SHRI D. P. YADAV) : (a) The 
grants referred to in reply io Unstarred Question 
No. 1(83 on 30.8.72 have been certified by their 
Chartered Accountant as having being utilized 
properly. The Controlling Officer of the 
Ministry, after examining this Certificate has 
also furnished a proper Utilisation Certificate to 
tbe Accountant General Central Revenues, New 
Delhi. No question of an enquiry has therefore 
arisen. 

(b) The names of other such Yoga Institu-
tions are as under :— 

1. The Kaivalyadhama S.M.Y.M. Sam 
iti, Lonavla. 

2. Patanjali  Yoga Research   Institute, 
Hyderabad. 

3. Ishwardas   Chunilal Yogic   Health 
Centre, Bombay. 

4. Yogic Treatment-Cum-Research Cen 
tre, Jaipur. 

5. Delhi   Yoga    Sabha,  Yoga    Divine 
Temple, New Delhi. 

6. Yoga Sadhanashram, Ahmedabad. 

7. Yoga Prasar Samiti, New Delhi. ] 

f [    ]   English translation. 


